
      ORDER 

The  Division  Bench  presided  over  by  Hon'ble  Mr.

Justice V. K. Shukla in addition to its own determination

is assigned the backlog fresh cases from serial no. 1 to 20

to be taken up on 17.11.2015 in Court no.39 (The Division

Bench presided over by Hon'ble Mr. Justice Dilip Gupta).

The  Division  Bench  presided  over  by  Hon'ble  Mr.

Justice Arun Tandon in addition to its own determination

is assigned the backlog fresh cases from serial no. 21 to

40  to  be  taken  up  on  17.11.2015  in  Court  no.39  (The

Division Bench presided over by Hon'ble Mr. Justice Dilip

Gupta).

The  Division  Bench  presided  over  by  Hon'ble  Mr.

Justice  Krishna  Murari in  addition  to  its  own

determination is  assigned the backlog fresh cases from

serial no. 41 to 60 to be taken up on 17.11.2015 in Court

no.39 (The Division Bench presided over by Hon'ble Mr.

Justice Dilip Gupta).

    CHIEF JUSTICE
     16.11.2015



      ORDER 

    Arrangement for 18.11.2015

The  Division  Bench  presided  over  by  Hon'ble  Mr.

Justice V. K. Shukla in addition to its own determination

is assigned the backlog fresh cases from serial no. 61 to

80  to  be  taken  up  on  17.11.2015  in  Court  no.39  (The

Division Bench presided over by Hon'ble Mr. Justice Dilip

Gupta).

The  Division  Bench  presided  over  by  Hon'ble  Mr.

Justice Arun Tandon in addition to its own determination

is assigned the backlog fresh cases from serial no. 81 to

100 to be taken up on 17.11.2015 in Court no.39 (The

Division Bench presided over by Hon'ble Mr. Justice Dilip

Gupta).

The  Division  Bench  presided  over  by  Hon'ble  Mr.

Justice  Krishna  Murari in  addition  to  its  own

determination is  assigned the backlog fresh cases from

serial  no.  101 to 120 to be taken up on 17.11.2015 in

Court no.39 (The Division Bench presided over by Hon'ble

Mr. Justice Dilip Gupta).

    CHIEF JUSTICE
     16.11.2015



  ORDER 

    Arrangement for 19.11.2015

The  Division  Bench  presided  over  by  Hon'ble  Mr.

Justice V. K. Shukla in addition to its own determination

is assigned the backlog fresh cases from serial no. 121 to

140 to be taken up on 17.11.2015 in Court no.39 (The

Division Bench presided over by Hon'ble Mr. Justice Dilip

Gupta).

The  Division  Bench  presided  over  by  Hon'ble  Mr.

Justice Arun Tandon in addition to its own determination

is assigned the backlog fresh cases from serial no. 141 to

160 to be taken up on 17.11.2015 in Court no.39 (The

Division Bench presided over by Hon'ble Mr. Justice Dilip

Gupta).

The  Division  Bench  presided  over  by  Hon'ble  Mr.

Justice  Krishna  Murari in  addition  to  its  own

determination is  assigned the backlog fresh cases from

serial no. 161 onwards to be taken up on 17.11.2015 in

Court no.39 (The Division Bench presided over by Hon'ble

Mr. Justice Dilip Gupta).

    CHIEF JUSTICE
     16.11.2015



     ORDER 

Hon'ble  Mr.  Justice.  Ramesh  Sinha in  addition  to  his  own

determination  is  assigned  the  backlog  fresh  cases  to  be  taken  up  on

17.11.2015 from Serial no. 1 to 100  of Court no. 54 (Hon'ble Mr. Justice

Manoj Misra).

Hon'ble  Mr.  Justice  K.  N.  Bajpayee in  addition  to  his  own

determination  is  assigned  the  backlog  fresh  cases  to  be  taken  up  on

17.11.2015 from Serial no.  101 to 200  of Court no.  54  (Hon'ble Mr.

Justice Manoj Misra).

Hon'ble  Mrs.  Justice  Ranjana  Pandya in  addition  to  his  own

determination  is  assigned  the  backlog  fresh  cases  to  be  taken  up  on

17.11.2015 from Serial no.  201 to 300  of Court no.  54  (Hon'ble Mr.

Justice Manoj Misra).

Hon'ble  Mr.  Justice  V.  P.  Pathak in  addition  to  his  own

determination  is  assigned  the  backlog  fresh  cases  to  be  taken  up  on

17.11.2015 from Serial no.  301 to 360  of Court no.  54  (Hon'ble Mr.

Justice Manoj Misra).

Hon'ble  Mr.  Justice  Mohd.  Tahir in  addition  to  his  own

determination  is  assigned  the  backlog  fresh  cases  to  be  taken  up  on

17.11.2015 from Serial no. 361 onwards  of Court no. 54 (Hon'ble Mr.

Justice Manoj Misra).

  CHIEF JUSTICE
  16.11.2015


